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(i) During this period the total
number of passengers jncreased by
15 per cent,

(ii) the total expenditure did not
increase in the same proportion as
that of revenue,

Plan to Increase Jute Storage Capa-
» city
*270. SHRI AJIT BAG:
SHRI NIREN GHOSH:

Will the Minister of COMMERCE
be pleased to state:

(a) whether the Jute Corporation
of India hag 'any plan to increase its
storage capacity of jute; and

(b) if so, the details of the said
plan?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMERCE
(SHR1 SHIVRAJ V. PATIL): (a)
Yes, Sir.

(b) The Plan is to induce private
institutions/organisations to build a
chain of godowng of about 25000 bales
of jute each under ARDC Scheme of
refinancing facilities at softer terms,
in line with similar scheme prevailing
with FCI. The total capacity creation
under the Scheme wil be limited to
six lakh bales of jute No capital in-
vestment by the Jute Corporation of
India would be involved; and Jute
Corporation of India’s financial com-
mitment would be restricted only to
rental liability for the guaranteed
occupancy period of the godowns,
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Another Flight from Vizag to
Hyderabad

*272. SHR1I S.R.AS. APPALANAI-
DU: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state:

(a) what is the average daily wai-
ting list for passengers from Vizag o
Hyderabad;

(b) whether Government are COR-
sidering any -proposals to provide
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another flight to meet the demand
from Vizag to Hyderabad;

(¢) whether Government are con-
sidering a proposal to land Boeings
at Vizag airport, if not, the reasons
therefor; and

(d) whether Government are also
considering to provide night landing
facilities at Vizag airport?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI A.P.
SHARMA): (a) The average wait
listed passengers from Vizag to
Hyderabad ijs approx. 8/10 passengers

per :day.
‘(b) No, Sir,

(¢) In its Winter Schedule 1982-
83 Indian Airlines has plans to intro-
duce a thrice weekly B-737 service
on Calcutta/ Vishakhapatnam/Hy-
derabad route subject to Vishakha-
patnam airfield being made suitable
for jet operations. .

(d) No, Sir.

AL Penalised for carrying Afghan
passengers without visa to U.S.A.

»275. SHRI S. M. KRISHNA: Will
the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether jt is a fact that Air
India has been penalised for carrying
Afghan passengers without visa to
the USA;

"(b) if so, the amount of fine im-
posed; and

(c) the reasons for carrying these
passengers?

THE MINISTER OF TOURISM
AND) CIVIL AVIATION (SHRI AP.
SHARMA): (a) to (c). Air Mdia
carried Mrg R. Hanifi, an “Afghan
Natignal ang her two children from
Delhi to New York, Since the passen-
ger did not hold Vida for “entry Into
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USA, Air India has been held ress
ponsible and fined $3000/-.

These passengers were carried due
to lapse of the Dethi booking office,
and the check-in counter at Palam,
in not ensuring that the passengers
had vaild Visas for USA,

Pre-Budget Discussion with Executi-
ves of Nationaliged Banks e
2)

-

*281. SHRI G. NARSIMHA  © -
REDDY: o

SHR] ARJUN SETHI:

L4

Will the Minister of FINANCE be
pleased to state:

(a) whether he had a pre-budget
discussion with Executives of Nation.
alised banks;"

(b) whether he urgeq upon them to
bring discipline among the rank and
file and reduce substantially the over-
time gllowance;

(¢) whether he has also assured
that the executives wil be given gov-
ernment assistance to implement the
above objectives;

(d) if so, whether the Bank execu-
tives have drawn up a working plan
for this purpose; and -

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a) to
(c). Yes, Sir, o

(d) and (e). The Managementg ' of
Public Sector Banks are devising
measureg to bring about discipline at
various levels, improve productivity
and efficiency and provide better cus-
tomer servicee The banks are also
taking measures to ‘ensure that pay-
ment of overtime allowance to the™”
employees ig reduced ~ substanfially’
by eliminating unethical practices™





